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How to tame the dragon
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Search is heating up for a
homegrown Indian mobile phone
brand to take on the Chinese

SURAJEET DAS GUPTA
New Delhi, 1October

In 2014, with a 45 per cent
share, homegrown mobile
phone brands like Micromax,
Karbonn, Lava and Intex
ruled the domestic market.
The Chinese, led by Xiaomi,
which had just entered the
market, had a minuscule
share of only 9 per cent.
South Korea’s Samsung was
the number one player. Fin-
land’s Nokia, once a domi-
nant mobile player in the
country, was winding up its
device business amid a fall-
ing market share.

The biglocal boys
churned out large volumes
by sourcing white label 3G, or
third-generation technology,
phones from Chinese manu-
facturers, which were
stamped with Indian brand
logos and then shipped to the
country. These brands lever-
aged their aggressive retail
distribution networks and
played on price. Indian con-
sumers lapped up these
devices. The honeymoon,
however, lasted less than four
years. In 2017, the share of
homegrown brands tumbled
to amere 16 per cent. Many of
the companies shut shop as
Chinese brands like Xiaomi,
Vivo and Oppo moved in
to grab over 55 per cent
market share.

A dramatic twist followed
when Reliance Jio launched
4G services in 2016, render-
ing the large inventory of 3G
phones held by Indian
brands useless. They had
failed to anticipate the speed
of 4G adoption.

Chinese brands leveraged
their massive research and
development (R&D) centres
to offer 4G phones with high-
quality cameras and other
premium features. They also
brought in their own trusted

distributors, who sold prod-
ucts at thin margins. The
Indian brands wilted before
the Chinese onslaught.

This gap has only
widened. In the calendar
year 2025 (CY25), Indian
brands accounted for a mere
1per cent share of the smart-
phone market, while the
Chinese control over 73 per
cent. The remaining share is
with Samsung, Apple Inc
and other non-Indian,
non-Chinese players.

Incentives for Indians
Now, the government has for
the first time put together a
plantotry and change the
game by encouraging home-
grown players to build a
mobile brand. In a notifica-
tion under a362,500 crore
mobile phone manufactur-
ing scheme released this
month it has published rules
to incentivise and support
Indian mobile brands.

Officials said the Ministry
of Electronics and Informa-
tion Technology (Meity) has
earmarked around 35,000
crore out of the 62,500 crore
for the five-year scheme and
that money will not be a con-
straint if more is needed. IT
Minister Ashwini Vaishnaw
says the government is look-
ing to support around three
Indian mobile brands.

To ensure only serious
players come in, Meity has
listed some conditions to
qualify: The companies must
have a minimum revenue of
31,000 crore per annums;
Indian nationals must hold
atleast 51 per cent stake in
the company; and it must
own the mobile patents in
the country.

In return the government
is offering an incentive which
could goupto 9.5 per cent of
sales —5per centon the
incremental sales a company

makes each year from the
phones, another 1.5 per cent
if it buys key components
such as batteries and camera
modules from local players
and 3 per cent for settingup a
research and development
(R&D) centre to be audited by

gible for the scheme.

Will the big push for
building Indian branded
phones work? At least three
companies have publicly
shown interest — Lava Inter-
national, NxtQuantum Shift
Technologies, founded by

Meity. Without an R&D facil- Madhav Sheth who built
ity acompany will not be eli- the Chinese smartphone
The Chinese takeover
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Note: Other brands in India's mobile phone segment market include
Finnish telecom player Nokia, South Korean giant Samsung, and
Cupertino, California-based Apple Inc, among others. Nokia shut down

its Indian plant in 2014

brand Realme in India, and
Hyderabad-based audio elec-
tronics manufacturer Mivi,
which isjust launching its
first 5G mobile phone.

Second coming
This, however, is not the first
time that the government
hastried to push homegrown
mobile brands. The previous
production linked incentive
scheme for mobiles, which
ended in financial year 2025-
26 (FY26), aimed to build
“national champion com-
panies” but did not take off.
Out of the five home-
grown companies eligible
under the previous scheme
for incentives in the range of
4-6 per cent of sales, only
Dixon Tech was able to meet
the incremental investment
and production value criteria
each year to qualify. Dixon,
however, is an electronics
manufacturing services
player that assembles phones
for avariety of brands such as
Lenovo to Xiaomi and, there-
fore, could not compete with
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its clients to build a brand of
itsown.

Besides, the earlier
scheme was designed to
build global scale in mobile
production and push exports
— both of which it succeeded
in doing — rather than build
an Indian mobile brand.

Many argue that Indian
mobile companies have not
learnt from their experience.

Said Neil Shah, founder of
Counterpoint Research: “It’s
agood step but it follows a
playbook similar to what
Micromax, Karbonn and
Lavadid 17 years ago — lever-
aging China-based design,
R&D without any vertical [P
(intellectual property),
design or unique differenti-
ated innovation except
competing on price, market-
ingand channel. These
vectors are neither core com-
petencies nor long-term suc-
cess markers. Alsothe
definition of R&D in the
scheme needstobe
transparent, along with the
audit process.”

Ajai Chowdhry —
cofounder, HCL, and now
chairman of the governing
board at the National Quan-
tum Mission — who has been
pushing to build Indian
mobile brands, said, “We
must get back at least a11-20
per cent share of the smart-
phone market to Indian
brands from near-zero... the
aggressive incentives offered
by the government can make
it happen. We can’t give away
the Indian market to China.
We need secure phones for
India, and design our own
sovereign chips.”

Atleast one company,
NxtQuantum Shift Techno-
logies, has shown serious
intent. It had launched the
Ai+ mobile brand online on
ecommerce website Flipkart
and has already sold over 1
million units.

“We will surely participate
in the scheme to build an
Indian brand mobile phone,”
NxtQuantum'’s Sheth said.

“The government does
not need fly-by-night oper-
ators, they are looking at 2-3
players, who will have to
compulsorily invest in R&D
first that will lead to rev-
enues. We are already aiming
to geta3-4 per cent share of
the market in this financial
year. We also hope to increase
our average selling price from
313,500 t0 15,000 by Diwali,”
he added. The company has
already invested $6 million
on R&D and is planning to
spend a total of $34 million
(around X350 crore) by next
year in this space — money
that will go into hiring
around 80 expats from across
the world and 300 engineers
to help them, apart from
buying machinery and build-
ingservers, among other
heads. At alater stage, it will
look at coinvesting with com-
panies for manufacturing
key components.

Anopening

The good news for Indian
brandsis that there’sanew
opening in the market.
According to Shah, “There is
an opening in the sub-$150 or
315,000 segment where the
gap has been created due to
chipflation (memory chip
prices hitting the roof due to
asupply crunch). Major

brands are moving away
from it due to profitability
reasons, so this market
remains unserved.”

However, this market is
still the largest in volume
terms — accounting for 51 per
cent of sales. That is why new
brands like Boltt, Ai+and
Mivi have positioned them-
selves in this segment.

Midhula Devabhaktuni,
cofounder, Mivi said: “We see
an opportunity in this seg-
ment with global players
moving out — our first phone
is positioned here at ¥11,999.
We also plan to participate in
the government scheme if we
are eligible.” She said Mivi
hasbuilt the design of the
phone through itsin-house
team and, like in audio prod-
ucts, will eventually manu-
facture the phone in-house.
But it views the minimum
revenue requirement of
31,000 crore as a dampener
for new companies. It
requests, instead, that candi-
dates should be judged by
their R&D capability.

Tobe sure, the sub-
15,000 space is not enough
for a firm to build and sustain
an Indian brand — it hasto
play in the premium and
high-end segments, where
the Chinese dominate glo-
bally. In this segment, the
phones get more complex.

Sheth acknowledged this.
It’s why his company is
already making the first
move with three modelsin
theX15,000-25,000 bracket.
“We are already competing
with the Chinese in this
market. We have three prod-
uctsin this segment, and the
ideaisto offer a product with
asimilar quality to that of the
Chinese.”

In a market dominated by
major global mobile giants,
can Indian brands, with
their relatively limited finan-
cial heft and technology
know-how, hold their own
and make adentinthe
Indian market?

The market will watch for
cluesto the answer. Appro-
priately, IT Minister Vaish-
naw appears to be aiming
cautiously — incentives to
build three domestic mobile
brands could be just the push
India requires in this vital
consumer sector.
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Bank of Maharashtra invites sealed tender offers (Technical bid and
Commercial bid) from eligible and reputed bidders/service providers for
“RFP-34/2026-27 for Supply, Installation, Configuration, Integration,
and Maintenance of IT Asset Management (ITAM), IT Operations
Management (ITOM) and IT Service Management (ITSM) solution.”
The detailed tender document is available on tender section of Bank’s
website: https://www.bankofmaharashtra.bank.in and Govt. e-Market
place (GeM) portal https://gem.gov.in/ w.e.f. 30.09.2026 with following
details:

RFP Ref No.: RFP 34/2026-27

GeM Bid No.: GEM/2026/B/8104144

Due date for Bid submission: 21.10.2026,17.00 hrs.

Interested bidders may download the RFP document from above
mentioned sites. All further updates related to tenders will also be
available on GeM Portal. Bank reserves the right to cancel or reschedule
the RFP process without assigning any reason. sd/

Dy. General Manager,
Information Technology

Date: 01.10.2026

NOTICE INVITING TENDER (RFP)

INVITATION FOR EXPRESSION OF INTEREST FOR
COMET GRANITO PRIVATE LIMITED
OPERATING IN BUSINESS OF MANUFACTURING OF CERAMIC VITRIFIED TILES,
AT SURVEY NO.118, NATIONAL HIGHWAY NO.8-A, TAL MORBI, NAVA JAMBUDIYA,
GUJARAT, 363642 AND AT SURVEY NO. 169 P1 to P6 , RATAVIRDA,
WANKANER. MORBI, GUJARAT- 363 621.

(Under regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
Name of the corporate debtor along| Comet Granito Private Limited
with PAN & CIN/LLP No. CIN: U26914GJ2006PTC049091
PAN:AACCC9062H

N

. | Address of the registered office Registered Office: Survey No.118, National Highway No.8-

A, Tal Morbi, Nava Jambudiya, Gujarat, India, 363642

w

URL of website NotAccessible

4. | Details of place where majority of fixed| Morbi, Gujarat
assets are located Further details can be sought from the RP by sending an
email on cirp.comet@gmail.com

o

Installed capacity of main products/|The Corporate Debtor operates two manufacturing units
services engaged in the production of ceramic vitrified tiles, having a
combined installed capacity of 852 MT per day, as detailed
as below: Unit 1, situated at Survey No. 118P, NH-8A, Nava
Jambudiya, Morbi, has an installed capacity of 399 MT per
day. Unit 2, situated at Survey No. 169 P1 to P6 and
adjoining survey numbers at Ratavirda, Wankaner, with
installed production capacity of 453 MT per day, spread
across two production lines, one with a capacity of
approximately 13,500 square meters per day and the other
with a capacity of approximately 10,000 square meters per
day respectively.

REQUEST FOR PROPOSAL

Bank of Baroda invites responses to following RFP for selection of
Chartered Accountant Firm to carry out Concurrent Audit of:

Ref: RFP:CIAD:118/5: Video Based Customer Identification Process,
Gandhinagar, Bank of Baroda.

Details are available under Tenders section on Bank’s website
https://bankofbaroda.bank.in and at https://bobtenders.eproc.in . Any
amendments / Modifications / Changes including any Addendum in the
Tender shall be notified on the Bank’s website and e-Procurement portal.
Interested bidders should refer the same before final submission of
the proposal.

Last Date for Submission of RFP Response is 22" October 2026 up to
17.00 hrs. IST.
Place: Mumbai
Date: 02.10.2026
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Head-Internal Audit
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Punjab & Sind Bank

(A Government of India Undertaking)
H.O. Data Protection Office
NBCC Building Block 3, Kidwai Nagar, New Delhi - 110023
Email: dpo.tp@psb.bank.in

Where service is a way of life
TENDER NOTICE

Punjab & Sind Bank invites bidders to participate in the tender
process through GeM Portal for “Procurement of DPDP Suite and
selection of System Integrator (SI)-cum-Consultant services for
Supply, Installation, Integration, Implementation and
Management of Digital Personal Data Protection Solution for a
period of (3) three Years”

For Eligibility criteria, detailed scope of work & other
relevant details, RFP may be downloaded from Bank’s
website https://punjabandsind.bank.in/, GeM portal
https://gem.gov.in and CPPP portal https://eprocure.gov.in/.
Any further changes relating to the said Tender shall be posted on
Bank’s website and GeM portal only.

oi.wa.sft

Deputy General Manager

o)

. | Quantity and value of main products /| Quantity- 3,42,640 Boxes; Value-Rs.41.29 Crores
services soldin last financial year

~

Number of employees/ workmen Two (2)

o

Further details including last available| The details can be sought from the RP by sending an email
financial statements (with schedules)|on cirp.comet@gmail.com

of two years, lists of creditors are| Thelistof creditors is also available on the website of IBBI.
| |availableatURL:

©

Eligibility for resolution applicants| The detailed invitation for expression of interest which shall
under section 25(2)(h) of the Code is|include the eligibility for resolution applicants under section
available at URL: 25(2)(h) of the Code can be sought from the RP by sending
an email on cirp.comet@gmail.com

10.| Last date for receipt of expression of| October 17,2026
interest

11.| Date of issue of provisional list off October 27,2026
prospective resolution applicants

12. | Last date for submission of objections|November 1,2026
to provisionallist

13.| Date of issue of final list of prospective| November 11,2026
resolution applicants

14.|Date of issue of information/November 16,2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution| December 16, 2026
plans

16.| Process email id to submit Expression| cirp.comet@gmail.com
of Interest

17.| Details of the corporate debtor’s| Details notavailable with the RP
registration status as MSME

Anil Kashi Drolia

Resolution Professional of Comet Granito Private Limited
Reg. No: IBBI/IPA-001/IP-P02327/2020-2021/13482
Correspondence address: 5th Floor, Building No. 4, Solitaire
Corporate Park, 451-452, Andheri-Kurla Road, Chakala,
Andheri East, Mumbai - 400093.

Registered Address: 508, Ekta Woods, Raheja Estate,

Date: October 2,2026
Kulupwadi, Borivali-East, Near National Park, Mumbai -400066.

Place: Mumbai

% Indian Overseas Bank
\/v Information Technology Department

ankin  Central Office: 763, ANNA SALAI, CHENNAI-600002

Indian Overseas bank (I0B) invites bids for the following:

GOVERNMENT E-MARKET PORTAL - PROCUREMENT
OF CISCO CORE NETWORK INFRASTRUCTURE AND
FIREWALL ANALYZER FOR THE PROPOSED NEW
DISASTER RECOVERY SITE (DRS)

BID NO: GEM/2026/B/8095833 DATED 29.09.2026
Kindly note that the earlier tender floated vide bid ref no:
GEM/2026/B/ 8084659 dated 27.09.2026 is cancelled
The Above GEM Tender document is also available and
can be downloaded from the following websites
www.iob.bank.in & www.gem.gov.in For Tender details
and future amendments, if any, keep referring to the

following website www.gem.gov.in
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